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Assembling of Colour T.V. Sets

2110. SHRIMATI JAYANTI PAT-
NAIK: Will the PRIME MINISTER
be pleased to state:

(a) whether private sectors and
public sectors have sought the permis-
sion of his Ministry to allow them to
assemble colour T. V. sets;

(b) if so, the decision taken or pro-
posed to be taken by his Ministry on
the above matter;

(c) whther both the  private and
public sectors will be given permis-
sion in view of the increasing demand
of the colour TV sets in the ensuing
Asian Games; and

(d) if so, when permission ex-
pected to be given to both the pgvate
and public sectors to assemble colour
TV sets?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
(SHRI M. S. SANJEEVI RAO): (a)
Requests have” been received from
both private and public sector units
for the manufacture of -Colour TV
sets.

(b)Applications are  considered as
per the existing Government policy,
as and when they are received.

(c) The Policy to manufacture
Colour TV sets to meet the immediate
requirement of ASIAD-1982 does not
discriminate between private and pub-
lic sector units, both of whom are
given permission.

(d) Request for import assistance
under the scheme for immediate re-
quirement of ASIAD-1982 are already
under consideration and disposal,
which will constitute such permission,

Import and Manufacturing of
Colour T.V, Sets

2111, SHRIMATI KISHORI SINHA:
Will the PRIME MINISTER' be pleas-
ed to state:

(a) whether Government have taken
any decision with regard to manufac-
ture of colour television sets;
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(b) whether there was any proposal
to Import over a lakh TV sets from
abroad and hire them out to VIPs in.
Délhi;

(c) if so, what arrangement -have
been made for public distribution of
imported colour TV sets; and

(d) if not, whether Government
have made enquiries from local manu-
facturers or from  abroad about re-
placing the black and white TV sets-
with colour tubes?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
(SHRI M, S. SANJEEVI RAO): (a)
To meet the immediate requirements-
for ASIAD-82, Government has decid-
ed to give the established manufac-
turers of Black and White TV sets in
the country facilifies for import of
components for Colour TV sets. How-
ever, long term licensing policy for the
manufacture of Colour TV Receiversg is
separtely under formulation and will
be announced as soon as the same is
formulated.

(b) No, Sir,

(¢) Does not arise

(d) No, Sir, as such a proposition of
fitting a colour picture tube in Black
and White set is not technically feasi-
ble.

Checking of Defections in Haryana

2112. SHRI RAMAVATAR
SHASTRI.

SHRIMATI GEETA
MUKHERJEE:

SHRI M., RAMANNA RAI:

Will the Minister of
FAIRS be pleased to state:

HOME AF-

(a) whether it is g  fact that after
general etlections in Haryana on 19

May, 1982, the tendency of defections
have been encouraged there; and

(b) the action proposed to be taken
by Government fo check this practice
of defection?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) and (b) The problem of defections
cannot be viewed in isolation and it
forms part of the larger issue of elec-
toral reforms. The problem of defec-
tions js, therefore, being considered
by the Government alongwith other
issues connected with  Electoral Re-
forms.

Crash programme fo Implement
20-Point Economic Programme

2113. SHRI M. RAM GOPAL RED-
DY: Will the Minister of PLANNING

be pleased to state:

(a) which are the States in India
which have launched crash programme
to implement the 20-point program-
me; and

(b) the detalls of the steps taken?

THE MINISTER OF PLANNING
(SHRI S, B. CHAVAN): (a) Al the
States and Union Territories are im-
plamenting the 20-Point Programme,

(b) A number of steps have been
taken for speedy and effective im-
‘plementation by most States/Ut’s
Review committees have been setup
at Chief Minister and Chief Secre-
tary level as alsp Departmental re-
view committees and District and
Taluka level commitees. In the Dis-
trict and Taluka level committees
people’s representatives are also asso-
clated. Dep ental heads and
other Senior Officers make field visits
to see the progress of implementa-
tion of projects/schemes under the
20-Point Programme and take mea-
sures to remove the constraints on
effective and speedy implementation.

Differences between IPS and non-
IPS Officers in Inteliigence Bureau

2114, SHRT M, RAM GOPAIL RED-
DY: Will the Minister of HOME
AFFAIRS be pleased to state:
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(a) whether it is a fact that some
serious differences have crept in the
Intelligence Bureau between the IPS
and non-IPS officers of the Bureau;

(b) if so, whether ags a result of his,
the effeciency of this important
agency is being aflected; and

(¢) what are the details in this re-
gard? '

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI NIHAR RANJAN
LASKAR): (a) There are no diffe-
rences between IPS and non-IPS
Officers in the Intelligence Bureau.
However, a section of the Intelligence
Bureau employees have been indulg-
ing propaganda to that effect.

(b) and (c). The efficiency of the
Intelligence Bureau has not been im-
paired by such propaganda.
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